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debited to the Air Force Account as 
admitted by Shri B. R. Bowry, Dir­
ector Public Relations, P.IM., New 
M h t  Mmntly;

(p) it  so, the total amount debited; 
and

(c) the name of the account to 
which it is debited?

THE MINISTER OF DEFENCE 
(SHRI SWARAN SINGH): (a) and 
(b). A sum of Rs. 1,69,554.74 payable 
by the Prime Minister in connection 
with the use of IAF aircraft during 
the Prime Minister’s election tours in 
Uttar Pradesh and other States dur­
ing February 1974 has been recover­
ed and credited to Air Force account.

<c) The recovery is booked under 
Major Head 071. Main Head-1, Re­
ceipts from Services and Supplies, 
Minor Head (a)-Airlift charges.

Erection of boundary pillars on Indo- 
Bangladesh border

3506. SHRJMATI SAVITRI SHYAM- 
Will the Minister of EXTERNAL AF­
FAIRS be pleased to state the time 
by which the boundary pillars are 
expected to be erected to indicate the 
boundary line between India and 
Bangladesh?

THE DEPUTY MINISTER IN THE 
MUfia&LY OF EXTERNAL AF­
FAIRS (SHRI BIPINPAL DAB): In

undemarcated sectors, Boundary pil­
lars will be erected when demarca­
tion is completed. In jemarcated 
areas boundary pillars have been 
erected. It is not possible to give 
any specific time limit by which all 
the pillars will be erected as this 
depends upon the progress in the
survey work which can be generally 
cerried out during the winter wfceu 
the weaker is equitable.
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